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12.20 hrs. 

PAPERS LAID ON THE TABL 

Notification under Monopolies and 
Restrictive Trade Pract ice Ac t t 969. 

THE MINISTER OF LA W, JUSTICE 
AND COMPANY A FAIRS (SHRI 
JAGAN NATH KAUSHAL): I beg to 
lay on the Table a copy each of the follow-
ing Notifications (Hindi and English 
version ) under sub-section (3) of section 67 
of the Monopol ies and Restrictive Trade 
Practices Act l 1969 : 

(1) The Monopolies and Restrictive 
Trade Practices Commission Re-
cruitment and Conditions of Ser-
vices of Registrar, Joint Registrar, 
Deputy Registrar and Assistant 
Registrar of Restrictive Trade 
(Agreements) Amendment Rules, 
1983 published in Notificatjon No. 
G.S.R . 221 in Gazette of India 
dated the 19th March, 1983. 

(2) The Monopolies and Re trictive 
Trad'! Practices Commi sion (Re-
cruitment of Members of Staff 
Amendment) Rules, 1983 published 
in Notification No. G.S.R. 225 
in Gazette of India da ted the 19th 
March, 1983. 

[Placed in Library. See No. LT-627J] 
83] . 

Drugs (Prices Control) (Fifth Amend-
ment) Order, 1983. 

THE MINIST R OF CHEMI ALS AND 
FERTILIZERS (SHRI VASANT SATHE) : I 
beg to lay on the Table a copy of the Drugs 
Price Control (Fifth Amendment) Order, 
1983 (Hindi and English versions) (published 
in Notification o. S.D. 226 (E) in Gazette 
of Inaia dated the 26th March, 1983, under 
sub-section (6) of section 3 of the Es entiat 
Commodities Act, 1955. 

(Placed in Library, See No. LT. 6272/83] 

Review on and Annual Report of Coal 
India Ltd. Calcutta for 1981-82 and 
Singreni Collerie Company Ltd. Khammam 
(Andhra Pradesh) for 1981-82. 

THE MINISTER 0 STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI DALBIR 
SINGH) : 

I beg to Jay on the Table a copy each 
of the foIJowing paper (Hindi and English 
versions) under sub-section (1) of sec-
tion 619A of the Companies Act, 1956 :-

(1) (i) Review by the Government on 
the working of the Coal Ind ia 
Limited, Calcutta, for the 
year 1981-·82. 

(ii) Annual Report of the Coal India 
Limited, Calcutta, for the year 
1981-82 along with Audited 
Accounts and the comments of 
the ComptrolJer and Auditor 
General thereon. 

[Placed in Library. See No. LT-
6273/83.) 

(2) (i) Review by the Government on 
the working of the Singareni 

olleries Company Limited, 
Khammam (Andhra Pradesh) for 
the year 1981-82. 

(ii) Annual Report of the Singareni 
Collieries Company Limited, 
Khammam (Andhra Pradesh) 
for the year 1981-82 along with 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon. 

[Placed in Library. See No.LT- 6274/83]. 

Detailed Demands for Grants of Ministry 
of Home Affair for 1983-84. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME FFAIRS (SHRI P. 
V NKATASUBBAIAH): I beg to lay on 
the Ta~le a copy of the D tailed Dero ds 
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fo Grants (Hindi and English v rsions) of 
Ministry of Home Affairs for 1983-84. 

[Placed in Library. See No. LT-6275/83]. 

ESTJMATE COMMITT 

Thirty-Ninth and Forty-second Report 

SHRI B NSI LAL (Bhiwani): 1 beg 
to pre ent the following Reports (Hindi 
and English versions) of the Estimates Com-
mittee :-

(i) Thirty-ninth Report on Action 
Taken by Government on the 
recommendations contained in 
their Twenty-second Report of the 
Committee on the Ministry of 
H.ealth and Family Welfare-
Central Government Health 
Scheme. 

(ii) Forty- econd Report on Action 
Taken by Government on the 
recommendations contained in their 
Thirty-fourth Report of the Com-
mittee on the Ministry of Shipping 
and Transport-Port Blair. 

OMMITTEE ON PUBLIC 
UNDERTAKINGS 

Fifty-fifth and ftfty·si th Reports 

SHRI MADHUSUDAN VAIRAL 
(Ak in): 1 beg to pr ent the following 
(Hindi and nglish versions) of the Commi-
ttee n Public Undertaking : 

(i) Fifty-fifth Report on Action Taken 
by Government on the recommen-
dations contained in their Twen ty-
seventh Report of the Committee 
on Hindustan Teleprinters Ltd.-
New Project. 

(ii) ifty-sixth Report on Action Taken 
y Government on the recommen-

dation contained in their Thirty-
eighth Report of the Commi ttee on 

Indian Telephone Industries Ltd. -
Research and Development and 
New Projects. 
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Shri Mani Ram Bagri and some others 
Ron. Members then left the House. 
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SHRI RAM VILAS P ASW AN: Will 
that be discussed '! 
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